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(b) Nil.

(c) The accounts of the four insti-
tutions have been duly puditéd by the
Couneil's Chartered Accountants. The
Exnminer of Loes! Fund Accounts of
Delhi Administration has also audited
the accounts of two sections for 197i-
72 and 1072-73, Major observations
show (1) Lack of financial discipline
and norms for the creation of posts,
resulting in rise in administrative ex-
penditure; (2) introduction of a pro-
vident fund without approval of the
approriate authorities; and (3) inade-
quate checks on realisation of fees,
purchases ‘made without inviting quo-
tations and certain other similar pro-
cedural irregularities.

(d) Central Government grants are
shown in separate gccounts, No grant
was paid from the Prime Minister's
Fund.
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Review of National Forest Policy

23. SHRI VIRBHADRA SINGH: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Central Board of
Forestry suggested a review of Na-
tional Forest Policy and recommended
that Indian Forest Act, 1927 should be
amended; and

(b) if so, reaction of the Govern-
ment in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) No, Sir. The Central
Board of Forestry at its meeting held
on 14-15th October, 1974 considered
the draft of National Forest Policy
prepared by this Ministry and recom-
mended that a Conmmittee of Ministers
should be set up to examine in detail
this draft. The Board further recom-
mended that this Committee should
also propare a Model Indian Forest

Act for adoption by the States.

(b) The recommendations of the
Central Board of Forestry are being
examined ip this Ministry for imple-
mentation.





